
To

HIGH COURT OF JAMMI-I AND KASHMIR AT SRINAGAR

REMINDER _ I

The Principal District & Sessions Judge,
Ananlnag/ B udg am/B h aderw a h (D o da) /
Kath ua/Poonch/Ramban /S hopian and Srinagtr.

Dated. 17-08-2017.

Subjectr Physical verilication of Pending Cases.

Sir,

In reference to this Registry's Letter No. 16174-96/Sts.

Dated 043-08-2017 regarding the subject cited above that the

requisite information is still tiwaited from your side despite lapse of

more than ONE week.

ln this connection, you are once again requested to provide the

said information to this Registry today positively through return

Tele-Fax No. 0191-2539896. So, that we may able to transmit the

same to the concern quarter as desired.

The matter may be treated as Mopt Urgent.

YoyT faithfullv'

,Yil{^ tslt6t?
Asstt. trlegistrqr (Sls.)
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